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3742. SHRI Y.V. SUBBA REDDY: 
 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state: 

 
(a) whether the Government has trained 2 million youth under Pradhan Mantri Kaushal 
Vikas Yojana (PMKVY) and if so, the wages on which the Government justifies and 
quantifies the claim;  
 
(b) whether two of the top 20 institutes lacked proper basic infrastructure and did not 
even have enough space to train a fraction of the claimed numbers and if so, the response 
of the Ministry in this regard;  
 
(c) whether Aadhaar for every student is mandatory for getting trained; and  
 
(d) if so, the reasons for verifying Aadhaar numbers of more than 70,000 students 
every year? 

 
ANSWER 

 
MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF 

SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
(SHRI RAJIV PRATAP RUDY) 

 
(a) Under Pradhan Mantri Kaushal Vikas Yojana (PMKVY), as on 6th July 2017, total 
30,67,080 candidates are trained / undergoing training across country. Further, the trained 
candidates are either placed in various sectors or self-employed. 
 
(b) Under PMKVY 2016-20, the focus has been given to quality training centres (TC) 
for imparting training. In general, minimum 4 star or above rating TCs are allowed for 
imparting training under the scheme. The grading of TCs (4star and above) is linked with 
quality of infrastructure availability, training capacity, past performance, geographical 
location and other relevant parameters. Target allocation of these centres is based on star 
assigned to them by the Centre Accreditation and Affiliation Committee. 
 
(c) and (d) Yes Madam, as per guidelines of PMKVY, Aadhaar is mandatory for 
candidates [or alternate IDs in the case of J&K and applicable North-East states] at the 
time of enrollment. However, for candidate who does not have an Aadhaar number, the 
Project Implementation Agency is required to facilitate the same alongwith candidate’s 
enrolment under the Scheme. 
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